FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
“for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF PRATISHTHA DAIRY FARMS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor PRATISHTHA DAIRY FARMS PRIVATE LIMITED
2 Date of incorporation of corporate | 24" January, 2014

debtor

3. | Authority under which corporate debtor | Registrar of Companies- Kanpur
is incorporated / registered

4. | Corporate Identity No. / Limited | U01400UP2014PTC062238
Liability Identification No. of corporate
debtor

5. | Address of the registered office and | Registered Office Address as per the MCA Records:
principal office (if any) of corporate | Nand Colony, Peetal Nagari, Moradabad, Uttar Pradesh-
debtor 244001

6. Insolvency commencement date in | 11" August, 2021-
respect of corporate debtor

7. | Estimated date of closure of insolvency | 6" February, 2022
resolution process

8. | Name and registration number of the | Name: Ankit Agrawal *
insolvency professional acting as | Reg No: IBBI/IPA-002/IP-N01070/2020-2021/13514

interim resolution professional

9. Address and e-mail of the interim | Address: F-53, Second Floor, Butler Plaza, Civil
resolution professional, as registered | Lines, Near Chowki Chauraha, Bareilly, Uttar Pradesh-
with the Board 243001

Email Id: ankitagarwalcs@gmail.com

10. | Address and e-mail to be used for | Address: F-53, Second Floor, Butler Plaza, Civil
correspondence  with the interim | Lines, Near Chowki Chauraha, Bareilly, Uttar Pradesh-
resolution professional 243001

Email Id: cirp.pdf@gmail.com .

11. | Last date for submission of claims 25" August, 2021

12. | Classes of creditors, if any, under clause | NA
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13. | Names of Insolvency Professionals | NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14. (a) Relevant Forms and a. Web link: https://ibbi.gov.in/home/downloads
(b) Details of authorized Physical Address: same as above in point no. 10
representatives are available at: |b. NA

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench has ordered the
commencement of a corporate insolvency resolution process of the M/s Pratishtha Dairy Farms
Private Limited on 11.08.2021.

The creditors of M/s Pratishtha Dairy Farms Private Limited are hereby called upon to submit their
claims with proof on or before 25" August, 2021 to the interim resolution professional at the address
mentioned against entry No. 10. '

The financial creditors shall submit their claims with proof by electronic mea
creditors may submit the claims with proof in person, by post or by electronic meansg



A financial creditor belonging to a .class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
act as authorised representative of the class [NA] in Form CA.

Ankit Agrawal
Interim Resolution Professional
In the matter of Pratishtha Dairy Farms Private Limited
Date: 13.08.2021 Regn. No.: lBBUlPA-OOZ_/IP—NO1070/2020-2021/ 13514
Reg Address: F-53, Second Floor, Butler Plaza, Civil
Lines, Near Chowki Chauraha, Bareilly, Uttar Pradesh-243001
Email Id: ankitagarwalcs@gmail.com, cirp.pdf{@gmailcom

Place: Bareilly
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NOTIC NOTICE
3 2267 Pursuantto 29 read with Regulation 47
Lolii [no?me - =5 b e d.rts;;e Securities and Exch:n;el Board of ln'dia Pursuant to Regulation 29 read with Regulation
2 |[Net Profit/ (Loss) for the period Listing Obligations and Disclosure Requirements) | | 47 of the SEBI (Listing Obligation and Disclosure
beforetax (before Exceptionalitems) | (67.28) (94.52)| (64.02) | (325.36) Regulations, 2015, Notice be and is hereby given {;Eﬂ::;i’;“;?\z)n'tf‘ga‘t‘llah“:;sési?;;'0';“:':5935;3'3
3. |NetProfit/ (Loss) for the period that a meeting of the Board of Directors of Delta | § = "% PN ;
= X o : fieed i rectors of M/s Pawansut Holdings Limited will
beforetax afterExceptionalitems)|  (67.28) | (94.52)| (64.02) | (325:35) | |Leasing & Finance Uimited is scheiied 0 B2 | be held on Saturday, 1ath August, 2021 at 430
4. | Net Profit/ (Loss) for the period PM. at the Registered Office of the Companya£55 L _a; the rdeglstered ot:‘ﬁceuof;hz.t(:gn'\:p:ny |m|
aftertax (after Exceptionalitems)| (62.68) | (90.77)| (60.27) | (31037) | |FLE, Patpargan; Industrial Area, Delhi-110092 to | | £o05i4€T 20 SRBYNE S0 £ CleCh o of the
5. | Total Comprehensive Income for cons‘der and approve the Un-audited Fman;ladl Company for the Quarter ended 30th June, 2021
| the period [Comprising Profit/ Results of the Company for the quarter ende and to consider any other matter with the
(Loss) aftertaxand other 30th June, 2021 and to consider any other matter | § permission of Chair.
" with the permission of Chair. This information is also available on the website of
| Comprehensive Income(aftertax)] (62.68) (95.42)| (60.27) | (315.02) This intimation is also available on the website of th;s &?T:paan;, 2{ www.pawansutholdings.com
6. { Equity Share Capital 231.30 231.30| 231.30 231.30 BSE l-imitedh (vvww-?seir‘i;ﬂat-;:omg| whe};e thc; and on the website of the Stock Excha?ge vdvhere
i g Company's shares are listed and on the website of the shares of the Company are listed i.e.
7. st:rr‘\;z? (exﬂ:dlggnntﬁvaﬁl‘uzti‘tog the Company viz.(www.deltaleasing.in) www.bseindia.com. .
s ol i re;ouusy s hos For DELTA LEASING & FINANCE LIMITED For Pawansut Holdings Limited
A X s 7
8. | Earnings Per Share (of Rs.10/- (Renu Jindal) K (Ram Kishore Bansal)
. inui Place: Delhi Managing Director | [ Place: Delhi Managing Director
g?s%g)rqu.z:,(;%ngg:gg:::) | Date: 12.08.2021 DIN: 01843439 } Date: 12.08.2021 DIN: 05195812
1. Basic: : @71) |+ (392)| (261) | (13.42)
| 2. Diluted: (2.71) (3.92) (2.61) (13.42)
NOTE:

The above is the extract of the detailed format of Unaudited Financial Resuilts filed
| with the Stock Exchanges under Regulation 33 of SEBI (Listing Obligation and

Disclosure Requirements) Regulations, 2015: The detailed Financial Results and

this extract were reviewed by the Audit Committee and approved by the Board of

Directors attheir respective meetings held on August 12, 2021. The full format of

the Unaudited Financial Results are available on the Company’s website (http:/
| www.globaibol.com)and on the website ofthe BSE Ltd (www.bseindia.com

For and on behalf of the Board of Directors
S K Sharma
Chairman

Place : Kolkata
Date : 12th August, 2021

(DIN : 00041150)
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NOTICE OF 32nd ANNUAL GENERAL MEETING

Notice is hereby given that: ;

1. Noticeis hereby given that 32nd Annual General Meeting {"AGM") of the Company will
be convened on 20th September, 2021 at 11.30 am through video conferencing ("VC")/
other audio visual means ("OVAM") facility in compliance with the MCA's General
Circulars numbered 14/2020, 17/2020, 20/2020 and 02/2021 dated April 8, 2020, April
13, 2020, May 5, 2020 and 13th January 2021 respectively and all other applicable
{aws and circulars issued by Ministry of Corporate Affairs, Govemnment of India, to
transact the business that will be set forth in the nofice of Annual General Meeting.

2. In compliance with the above circulars, electronic copies of notice of the 32nd AGM
and Annual Report for the financial year 2020-2021 will be sent only by email to all
those who email address is registered with the company or with their respective
depository participants (Depository). Shareholders holding shares in dematerlized
mode are requested to register their email addresses and mohile numbers with
their relevant depositories through their depository participants. Shareholders
holding - shares in - physical-mode ere requested to fumish detailswlo the
Company's registrar and transfer agent, Link Infime India Private Limited at

- birendra.singh@finkintime.co.in, 3

3, Members can join and participate in 32nd Annual General Meeting through ("VC") or
("OVAM") only. The instructions for joining 32nd Annual General Meeting and manner
of participation in remot e-voting before and during the meeting are provided in the
notice of 32nd AGM. The members participating through VC/OVAM shall be counted
for the purpose of reckoning the quorum under section 103 of the Companies Act,
2013.The notice of AGM will be ‘avaifable on company's website ie.
www.venusremedies.com and website of stock exchanges, BSE & NSE on
www.bseindia.com and www.nseindia.com respectively.

4. Members holding shares in physical form or who have not registered their email id with
company/ Depository can cast their vote through remote e-voting or through the
e-voting system during the meeting , details of the same can be obtained from 32nd
AGM notice as available on company's website and websites of stock exchanges, BSE
&NSE as mentioned above.

5. The 32nd AGM notice will be sent to the members in accordance with the applicable
laws on their registered email ids in due course.

The above information is being given for the benefit of shareholders and in compliance

with MCA/ SEBI circulars.

By order of Board of Directors
lace: Panchkula For Venus Remedies Limited
Date: 12.08.2021 Sd/- Managing Director

~ VENUS REMEDIES LIMITED
Regd. Office: SCO 857, Cabin No. 10, 2" Floor, NAC Manimajra, Chandigarh (U.T) 160101, India
Corporate Office: 51-52, Industrial Area, Phase-1, Panchkula, Haryana - 134113, india
| CIN: L24232CH1989PLC009705, Phone : 0172-2933090, 2933094
Email: complianceofficer@venusremedies.com, Website: www.venusremedies.com

FORM A
PUBLIC ANNOUNCEMENT

Name of corporate debtor

(Under Regulation 6 of the Insolvency and Bankrupicy Board of India (lnsolvency
Resolution Pracess for Comporate Persons) Regulations; 2016)

FOR THE ATTENTION OF THE CREDITORS OF
PRATISHTHA DAIRY FARMS PRIVATE LIMITED

RELEVANT PARTICULARS

PRATISHTHA DAIRY FARMS PRIVATE LIMITED

24th January, 2014

x
2. | Date of incorporation of corporate debtor
3

Authority under which corporate
debtor is incorporated / registered

Registrar of Companies, Kanpur

4, | Corporate Identity No. / Limited Liability
identification No. of corporate debtor

U01400UP2014PTC062238

5, | Address of the registered office and
principat office (if any) of corporate debtor

Registered Office Address as per the
MCA Records: Nand Colony, Peetal Nagari,
Moradabad, Uttar Pradesh-244001

8. | Insolvency commencement date in
respect of corporate debtor

11th August, 2021

7. | Estimated date of closure of insolvency
resolution process

6th February, 2022

ation number of the insolvency
ing as interim resolution professional

Name: Ankit Agrawal
Reg No: IBBIIPA-00241P-N01070/2020-2021/13514

9. | Address and e-mail of the interim resolution
professional, as registered with the Board

Address: F-53, Second Floor, Butler Plaza,
Civil Lines, Near Chowki Chauraha, Bareilly,
Uttar Pradesh-243001 ;
Email Id: ankitagarwalcs@gmail.com

10.] Address and e-mai to be used for
correspondence with the interim resclution
professional

Address: F-53, Second Floor, Butler Plaza,
Civit Lines, Near Chowki Chauraha,
Bareiily, Uttar Pradesh-243001

Email ld: cirp.pdf@gmail.com

11.] Last date for submission of claims

25th August, 2021

12 {Classes of creditors, if any. under elause (b)

in a class (Three names for each class)

of sub-section (6A) of section 21, ascertained | NA
by the interim resolution professional

13 | Names of Insolvency Professionals identified to
act as Authorized Representative of creditors | NA

14 }(a) Relevant Forms and
(b} Details of authorized representatives
are available at:

a. Web link: https:/fibbi.govinhomeldownloads
Physical Address: same as above in point no. 10
b. NA

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench has ordered
the commencement of a corporate insolvency resolution process of the Ms Pratishtha Dairy
Farms Private Limited on 11.08.2021.
The creditors of M/s Pratishtha Dairy Farms Private Limited are hereby called upon to submit
their claims with proof on or before 25th August, 2021 to the interim resolution professional at
the address mentioned againstentry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submitthe claims with proof in person, by postor by efectronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
againstentry No. 13 to act as authorised representative of the class [NA] in Form CA.
Submission of false or misleading proafs of claim shall attract penalties,
) Ankit Agrawal
Interim Resolution Professional
In the matter of Pratishtha Dairy Farms Private Limited
Regn. No.: IBBI/IPA-002/1P-N01070/2020-2021/13514
Reg Address: F-53, Second Floor, Butler Plaza, Civil
Lines, Near Chowki Chauraha, Bareilly, Uttar Pradesh-243001
Email Id:ankitagarwalcs@gmail.com, cirp.pdf@gmailcom

Date: 13.08.2021
Place: Bareilly

}hereunden All those interested may participate.
Date of Auction: 20.08.2021

- BUBLIC NOTICE s bl v
General public is hereby informed that our client, M/s. Muthoot Finance Ltd. (GSTIN 32AABCT0343B1Z7), Registered Office: 2nd Floor, Muthoot Chambers,
Banerji Road, Kochi - 682018, Kerala, India, CIN: L65910KL1997PLC011300, Ph: +31 484-2396478, 2394712, Fax: +91 484-2396506 mails@muthootgroup.com,
www.muthootfinance.com is conducting Auction of oraments (NPA accounts for the period up to 31.03.2020), pledged in its favour, by the defaulting Borrowers, as detailed
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0521, 2635, 2636, 2676, 2680, 2766, 2821, 2833, 2908, 2957, 2958, 2969, 2997, 3026, 3069, 3073, 3173, 3186, 3198, 3277, 3300, 3373, 3441, 3551, 3612, 3659, 3661, 3765,
3837, 3863, 3865, 3929, 3073, 4016, 4058, 4171, 4187, 4199, 4267, 4325, 4501, 4528, 4654, 4672, 4707, 4720, 4788, 4794, 4797, 4822, 4851, 4867, 4961, 5068, 5154, 5218,
5258, 5261, 5262, 5281, 5297, 5389, 5409, 5450, 5490, 5524, 5536, 5576, 5590, 5640, Chandigarh - Sector - 35: MAL-863, 1425, MDL-29, MSL-16596, MUL-743, 850, 8n,
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4260, 4324, 4434, 4606, 4662, 4897, 4901, 4945, 5248, 5254, 5287, 5318, 5573, 5686, 5698, 5780, 5791, 5989, 6010, 6023, 6030, 6095, 6179, 6338, 6347, 6437, 6489, 6605,
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(DIN :00041150)

W: FHrereRTar
feata: 12 ewrm, 2021

MARKTESH TRADING LIMITED
REGD. OFFICE : 612, DEVIKA TOWER, 6, NEHRU PLACE, NEW DELHI-110019
CIN : L51909DL2005PLC135119
E-mall : shriharshraizada@gmail.com, Tel/Fax: +91-11-26219944
Statement of Unaudited Fin. Results for the 1st. Qtr. ended 30th. June, 2021
(Rs. In Lakhs)

YT g UUs fdufess frew fafes
tolga wrate : 1gat fel 2, feelt geER I,
TATE-24, T I, Fem swier-244102
TN : 0591-2223008/18 HE : 0591-2223009
J=4Ee : www.prakashwoollen.com;

-9 : info@prakashwoollen.com
CIN: L17291UP1979PLC004804
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Quarter ended Yearly figures
(30/06/2021) [ (31/03/2021) | (30/06/2020) | Current Period
PARTICULARS (Unaudited)| (Audited) |(Unaudited)|ended (31/03/2021)
(Audited)
|. Revenue from Operations 13.50 39.40 021 67.69
I1. Other Income 206 265 1.16 793
111 Total Revenue (I+l) 15.56 42.05 137 73.62
IV. Expenses
(a) Cost of Materials consumed 0 0 0 0
(b) Purchase of stock-in-trade 12712 36.39 0.00 65.34
(c) Changes in inventories ofﬁnlshsdagoods
work in progress and stock-in-tra (16.77) (58.90) 0.00 (59.82)
(d) Employee benefits expense 098 154 094 458
e) Finance cost 0 0 0 0
f) Depriciation and amortisation expense 001 0.07 0.05 023
(g) Other expenses 077 121 039 288
Total Expenses 229 19.63 138 13.21
V. Proﬁll(Loss) before exceptional and
extraordinary items and tax (lI-V) 13.27 2242 (0.01) 62.41
Vi. Exceptionai items 0 0 0 0
VIl. Profit/(Loss) before extraordinary items
and tax (V-V) 1327 2242 (0.01) 62.41
VIIL Extraordmary Item: 0 0
IX. Net Profit/(Loss) befova Tax 1ax (VII-vilty 13.27 2242 (0.01) 62.41
X. Tax Expense:
1. Current Tax 027 096 0.00 107
2. Deferred Tax 0 0 0 0
XI. Net Profit/(Loss) for the period from continuing
operation (VII-VIIl) 13.00 2146 (0.01) 61.34
XII. Net Profit/(Loss) for the period from
discontinuing operation 0.00 0.00 0.00 0.00
XIll. Tax expense from discontinuing operations 0 0 0 0
XIV. Net Profit/(Loss) for the discontinuing
operations after Tax g(ll Xllﬂ) 0 0 0 0
XV. Net Profit LLcss ) for the period (XI + XIV) 13.00 21.46 (0.01) 61.34
XVI. Eamnings Per Equity Share i R sl -,-"”‘E;n )
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